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(b) The e enditure uto the end 
of Auust 1974  is about Rs.  104.0 
1akhs. 

(c) The roect is likely to be com-
leted durin the Sith Plan. 

Award riven by the Krishna-Kaveri 
Tribunal 

37. SHRI C. K. JAFFER 
SHARIEF 

SHRI , Y. KRISHNAN 

SHRI D. B. CHANDRA OWDA 

Will the Minister of A RIC LT RE 
AND IRRI ATION be leased to state 

(a) whether overnment of Kar-
nataka is not satisfied with the award 
iven by the Krishna-Kaveri Tribunal 
and 

(b) if so, the reaction of Central 
overnment in reard thereto 

THE DEP TY MINISTER IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION (SHRI KEDAR NATH 
SIN H) (a) and (b). The Reort of 
the Krishna Water Disutes Tribunal 
was received by overnment of India 
and the overnment of Andhra Pra-
desh, Karnataka and IvTaharashtra in 
December. 1973. In accordance with 
the roviion in the Inter state Water 
Disutes Act,  196, the Central ov-
ernment and the three arty States 
made refcrences to the Tribuna for 
clarificationiuidance in March, 1974. 

While the hearin of the references 
by the Tribunal was in roress, the 
Counsel for Karnataka made a state-
ment on the 19th Auust, 1974 that it 
was felt by Karnataka, that the con-
tentions made by the State overn-
ment were not likely to be acceted 
by the Tribunal. He 11180 stated thai 
the State had decided to withdraw 
from the roceedins and would not 
articiate in further roceedins. The 
Tribunal roceeded with further h-ear-
ins uto 26th Auust 1974 and ad-
ourned it. hearin. thereafter. 

The overnment of India has ured 
the Karnataka overnment for its 
cooeration with the Tribunals work 
and .to articiate in the further ro-
ceedIns of the Tribunal whiCh is the 
only institutional arranement undeI 
the Conititution to settle the Inter-
State Water Disutes. 

Promotion of Buddhist Culture in .. 
Sravasti W.P.) 

38, SHRI B. R. SH KLA 

WilI the Minister of ED CATION, 
SOCIAL WELFARE AND C LT RE 
be leased to state 

(a) whether overnment reconise 
the historical sinificance of Sravasti 
situated in Bahraich district and 
artly in onda district 

(b) the stes taken to romote 
Buddhist culture in Sravasti and 

(c) the facts thereof 

THE MINISTER OF ED CATION, 
SOCIAL WELFARE AND C LT RE 
(PROF. S. N R L HASAN) (n) 

Yes, Sir. The sites and remains of the 
ancient town of Sravati and Jetavana 
(Buddhist site in the suburbs of t  

town of Sravasti) havin been declar-
ed as bein of national imortance are 
already under the rotection of t  

Central overnment. 

(b) and (c). The Buddhist remains 
at Jetavana haVe already been e osed 
by ecavation and are bein maintain-
ed by carryin out suitable reairs 
whenever necessary. The lite of 
Jetavana has also been develoed by 
horticultural oerations. Stes have 
been initiated to develo the site of 
Sravasti as well by way of layin out 
ardena and lawns. Aart from the 
ublicatiOn of the reorts on the e-
cavations at both the sitell,  a uide-
book has been ublished to enlihteD. 
the common eole about the history 
and lIlOfWIIlenta of the Bite .. 




